627 Papers Laid
Sh. P.V, Rangayya Naidu]

under subsection (1) of saction
618A of the Companies Act, 1956:-

(i) Review by the Govemnment on the
woﬂdngolheﬂaﬂomlﬂy&mlec—

tric power
New Dethi, forthnyaarwm-oz

(i)  Annual Report of the National Hy-

lted, New Delhi, for the year 1991-
92 along with Audited accounts
and comments of the Comptroller
and Auditor General thereon.

(2) A statement (Hindi and English
versions) showing reasons for de-
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lay in laying the papers mentioned
at (a) above.

[Placed in the Library- See LT.-
36882/93)

1251 hrs

LEAVE OF ABSENCEE OF MEMBERS
FROM THE SITTING OF THE HOUSE

[English]

MR. SPEAKER: The Committee on
Absence of Members from the Sittings ofthe
House in their Fourth Report presented to
the House on 19th March, 1993, have rec-
ommended thatisave of absence be granted
to the following Members for the period
mentioned against each:-

1. Shri Yashwantrao Gadakh Patil

2,  Shri Vilasrao Nagnath Rao Gundewar

3. Shri Krishna Marandi

4.  Shri Prakash Narain Tripathi

5.  Shn#. Muraleedhran

19.7.92 to 20.8.92
24119210 9.12.92

24.11.92 t0 9.12.92 and
16 12.92 to 23.12.92

2411921091292 and
15 1292 10 23.12 92

2229310 12.3.93

e

Is it the pleasure of the House that
leave as recommended by the Committe be
granted?

SEVERAL HON. MEMBERS" Yes.

MR. SPEAKER: Theleaveis granted.
The Members will be informed accordingly.

MR SPEAKER: Now, we go to
Matters Under Rule 377

ShnK Muralee Dhahran- not present
Shn Prithtvira] D. Chavan

12.511/2 hrs

MATTERS UNDER RULE 377

(i) Need to allot a telephone con-
nection in Priority basis to sach
member of Zila Parishad in
Mahsrashtra

(English]

-SHRI PRITHVIRAJ D CHAVAN
(Karad): S, telephone connections are
aliotted on priority basis to members of
Municipal Councils. Similar demands have
come from elected members of Zilla
Parsihads in Maharashtra. The electronics
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to these district Panchayat ingtitutions In
Maharashtra were  held after a gap of
thirteen years, in which nearly 1500 mem-
bers were e Each Zilla Parishad
member directly represents a territonal con-
stituency consisting of population of about
m-mmm.mm-mwa
large geographical area.

1, therefore, request the Central Gov-
emment to instruct Maharashtra Telecom
Circle authorities to aliot one telephone con-
nection on priority basis at any place in the
district to each Zilla Parishad member and
also to the elacted President of the Taluk
Panchayat Samiti.

MR. SPEAKER: Iwould recommendto
the Govemment to consider this proposal
please.

(i) °  Need to take stepa for checking
increasing incidents of AIDS in
Sagardistricts, Madhya Pradesh

[ Translation)

SHRI ANAND AHIRWAR (Sagar): Mr.
Speaker, Sir, with your permission | would
like to present the following matter in this
House.

AIDS was considered to be confined to
urban areas alone by now but il has begun
to afflict rural areas as well. This dreaded
disease i1s spreading rapidly in many wvil-
lages of Sagar distnct in Madhya Pradesh.
in the villages of Chhilgan and Kamapur 20
kilometers away sagar, many families are
infected with this disease. There are some
women, who have donated their bicod sev-
eral times, have now disappeared after a
dase of AIDS has been found there.

In Sagar district, there is no F B.l. in-
facility and no modem blood
bank. So, it is my submission to the Central
Govemment that the facility as suggested
by experts be made available to Sagar
district immediately. At the same time,
faciities of separate medical treatment,
staff and ail the measures suggesied for this
disease so far be made available.

()  Need to provide Central assis-
tance to the Uttar Pradesh Gov-
emment for overcoming acute
drinking water problem in hilly
areas particularly in Pawrl
Chamoli districts.

[Translation]

MAJ GENERAL (RETD.) BHUWAN
CHANDRA KHANDURI (Garhwal): .Mr.
Speaker, Sir, | seekyourpermssion toraise
the following matter in the Housa:-

The drinking water problem in the hilly
areas particularly in Pauri and Chamoli dis-
trictsin Uttar Pradesh is becomingmore and
more acute. About three fourth of the total
villages of these districts have been facing
acute dnnking water problem. People have
tocover about 4-5 km of distances from hills
tothe valieys tofetch drinking water. it takes
aimost the whole day the majority of the
family members of this region - including the
aged persons, women and children to bring
dnnking water for their family and their
cattle.

The main cause of the drinking water
problem in my constituency-Pauri and
Chamoli deep level of underground water.
Though, these districts have rivers like Ganga
and Yamuna in which water flows through-
out the year, but these rivers are of no use
to the villages at high altitudes, Pumping
sets have to be installed to start a drinking
water project there which requires heavy
expenditure. .

This problemfurtheraggravatesinthese
districts during summer season when all the
natural resources of water get dried. during
summer season when ali the natural re-
sources of water get dred up. It takes
almost the whole day the people to get even

* one bucket of water. Due to the scanty

rainfall this year drought situation is likely to
prevail and unprecedented water crisis to
arise during the next few months. | raised
this problem in the last sessions also, how-
ever, no concrete steps have, so far, been
taken by the Govemment.



